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MINISTRY OF AGRICULTURE
(Department of Agriculture and Co-operation)
N NOTIFICATION
New Delhi, the 7th December. 2000

5.0. 1093(E).—In excrcise of the powers conferred by Scction 4 of the Insecticides Act. 1968 (46 of 1968). the
Central Government hereby further amends the notification of the Government of India in the erstwhilc Ministry of Food,
Agriculture. Community Development and Co-operation number G.S.R. 301, dated the 2 Tth February. 1971 namely —

in the said notification. for item number (xxi) and the cniries relating thercto. the following iters number and
entries shall be substituted. namely :—

(Period upto which nominated)

Member nominated under clause (xxi) of
Sub-section {3) of Section 4

“eaxn Pro AL Sengupta. {For a pericd of 3 vears with
Drrectlor. effect from the date of publication
Minstry o Environment and Forests of this notification)”.

Government of Tndia

[€. No. 19-172000-PP ]
P D. SUDITAKAR. Ju. Scev.

Mote - The principal notification was published in the Gazetie of India vide number G S R 301, daled 27th February,
1971 ard subsequently amended vide -—
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G5 R.1216 dated the 19th August. 1971
G.5.RO478(EY dated the [0th Angust. 1976
5.0: 848(E) dated the 23th October. 1989
5.0. 228(E) dated the L9th July, 1993

S0, 849 E) dated the 20th October, 1993
S.0. 346(E) dated the 24th April. [997
5.0. T0(E) dated the 20th January. 1998
$.0. 132(E) dated the 24th February. 1999
5.0 807(E) dated the 61h Sepiember. 2000,

frated by the Manager. Geve of Indha Press. Ring Road. Mavapure, Mew Dells-1 106063
and Published by the Conwoltzr of Puniications. Delly-1 10054



